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CENTRAL AOniNlSTRATIVE TRIBUNAL

PRINCIPAL BENCH U\
NEW DELHI. '

CCP 47/1992
if)

OA 3067/1991. Data of dacisionJ 14.2.1992.

3hri Inder Pal Singh & Ora .. Patitlonara•

Vs.

Shri A.K.Acharya & Ora. .. Raapondanta.

CORAW;

HON'BLE MR. JUSTICE W.3 . WALIWATH , CHAIRWAN .

HON'BLE MR. S. GURUSANKARAN , MEMBER (A)

For tha patitlonara ... Mra. Maera Ghhibbarycounaol.

^or the raapondanta .. Nona.

ORDER (ORAL)

(HON'BLE MR. JUSTICE V.3 . HALIMATH, CHAIRMAN)

Thia C.C.P. la in regard to violation of

tha interin order dated 23.12.1991. Aa tha main

Matter has ainca baah diapoaad of» ua do not conaidar

it appropriate to deal with tha C.C.P. It ia

accordingly diapoaad of.

Thia yill not preclude the patitioness froM aidving

tha Tribunal if tha judgeant of tha Tribunal ia

not conpliad with. "/

(S.GURUSANKARAN) (V.S.WALIWATH)
MEMBER (A) CHAIRMAN

14.2.1992. 14.2.1992.


